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 Government  employees,  we  find  this  Bull
 Bays

 “A  Member  shall  on  ceasing  to  be  a
 Member  of  either  House  of  Parliament.
 be  entitled  to  receive  a  pension  at
 the  rate  of  Rs  200  per  mensem,

 be  provided  esther  with  one  free  non-
 trausterable  first  class  pass  or  with
 three  free  non-transferable  third  class
 passes,  one  for  the  ex-member,  one  for
 the  spouse  und  one  for  the  attendant
 which  shall  entitle  him  or  them,  १५  the
 case  may  be,  to  travel  at  any  time
 by  any  Railway  in  Indta  uplo  the  maxt-
 mum  limit  of  ten  thousand  kilometies
 rer  year"

 J  oppose  it  and  request  Mr  Mandal
 to  withdraw  it  When  the  condition  of
 the  country  becomes  better,  he  can  bring
 tt  80  that  people  may  not  misunderstand
 hom

 शी  यमुना  भसाव  मंडल  उपाध्यक्ष  महो-
 द्य,  मैं  श्राप  दुबारा  बनर्जी  साहब  से  कहूँगा
 कि  इस  सब  प्रश्नों  को  उठाते  का  यह  मौका  नहीं

 है,  उन्होंन  जो  कहा  है  उसको  विद्या  कर  ले  शौर
 श्राप  मुझे  अनुमति  दे  कि  मै  उस  विधेयक  वो  पेश
 कर  सकू  |

 MR.  DEPULY-SPEAKER  The  ques-
 ton  38

 “Phat  leave  be  granted  to  introduce  a
 Bill  to  provide  for  pension  and  other
 amenities  for  the  ex-Members  of
 Patiiament.”

 Those  who  are  in  favour  of  the  motion
 may  please  say  ‘Ayes’,  and  titose  against
 may  say  ‘No’,

 SOME  HON,  MEMBERS.  Aye.

 SOME  HON.  MEMBERS:  No.
 {
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 MR,  DEPUTY  SPEAKER  The  ‘Ayes’
 have  it,  the  ‘Ayes’  have  it,

 The  motton  was  adopted,

 श्री  यमुना  प्रसाद  मिल  %  विधेयक  को

 पुरःस्थापित  करता  हूँ  ।

 420  hrs

 CONSTITUTION  (AMENDMENT)
 BILL  *

 (Amendment  of  Eighth  Schedule)

 श्री  भोगेन्द्र  झा  (जय नगर)  मै  प्रस्ताव
 करता  हु  कि  भारत  के  संविधान  का  कौर
 संशोधन  करने  वाले  विधेयक  को  पुरःस्थापित
 करने  की  अनुमति  दी  जाए  ।

 MR,
 Question  35

 DEPULY-SPEAKER  Ths

 ‘That  leave  he  granted  to  introduce
 a  Bill  further  to  amend  Constitution  ot
 Indu”

 The  motion  was  adopted.

 sty  भोगे  झा
 पित  करता  हूँ  ny

 मैं  विधेयक  को  पुर  स्थान

 CONSTITUTION  (AMENDMENT)
 BILL  *

 (Amendment  of  Part  ITI)}

 श्री  ोगिन्द  झा  (जय नगर)  :  मैं  प्रस्ताव
 करता  हू  कि  भारत  के  सविधान  का  झोर  संजो-
 धन  करने  जाले  विधेयक  को  पुरःस्थापित  करने
 की  भ्नुमात  दी  जाए।  ‘  १
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